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Bill Summary
The Repealing and Amending Bill, 2025

The Repealing and Amending Bill, 2025 was
introduced in Lok Sabha on December 15, 2025.

Repealing of laws: The Bill repeals 71 Acts. The
Statement of Objects and Reasons to the Bill notes
that these Acts have ceased to be in force, are
obsolete, or their retention as separate Acts is not
necessary. 65 of these are Amendment Acts, whose
changes have already been incorporated into the
principal Acts. Other Acts being repealed include
the Indian Tramways Act, 1886, the Levy Sugar
Price Equalisation Fund Act, 1976, and the Bharat

Petroleum Corporation Limited (Determination of
Conditions of Service of Employees) Act, 1988.

Amendments to certain laws: The Bill also
amends four Acts. It amends the General Clauses
Act, 1897 and the Code of Civil Procedure, 1908 to
update terminologies for registered posts. The Indian
Succession Act, 1925 is being amended to remove
the requirement to obtain validation of wills by
Courts in certain cases. The Bill also amends the
Disaster Management Act, 2005 to rectify a

drafting error.
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